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12.. Female Convnct 150 Latha, a murder conwct is complammg that the pohce

are dehberately delaymg the report on her Parole It IS suggested that the Hon '

‘ cOmmlssmn may consnder thls and dlrect Government of Kerala to take actlon to

| ?-"*"'f»expedlte thIS and to’ con5|der the request for paro|e on merlts (SUGGESTION 6)
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rom "JS (T&R) NHRC" <jst.nhre@nic.in> 3 2
‘ ent Monday, September 12,2016 10:14 am
- ' To US-C <covdnhrc@nic.in>
Subject Fwd: SZ 1VISIT REPORT ON PRATHYASA BHAVAN TRISSUR
Attachments Jp SZ VR 11 PRATHYASA TRISSUR.PDF 325K

———————— Original Message --------

From: Jacob Punnoose <jacobpunnoose@gmail.com>

Date: Sep 11, 2016 2:03:35 PM

Subject: SZ 1VISIT REPORT ON PRATHYASA BHAVAN TRISSUR
To: sgnhrc@nic.in, "JS (T&R) NHRC" <jst.nhrc@nic.in>

Secretary General,

National Hurhan Rights Commission

C
W Y\~0\<{;
- Manav Adhikar Bhavan,

Block - C, GPO Complex, INA, C@

‘New Delhi -110023
Sir,

Sub: Government PRATHYASA BHAVAN, Trissur - VISIT REPORT NO. 11
/VR/SZ-1 OF 2016 - Submitted - reg.

In accordance with the tour programme approved as per NHRC Ref No. 16(4)/2016-

Coord . Dated: 6.7.2016, I visited the Government Prathyasa Bhavan at Trissur on the 29t of
July 2016.

The report on the visit is submitted herewith for favour of consideration by the Hon Commission.
Thanking you,
o\ Yours faithfully,
o> : Jacob Punnoose, IPS (Retd)
Special Rapporteur, South Zone —I

N

\

%@0\\ Copy to : Shri Jaideep Singh Kochher, Joint Secretary (Training & Research) for
\ information and necessary action with a copy of the report

J.S. Kochher
Joint Secretary (Trg & Research)

National Human Rights Commission
Manav Adhikar Bhawan,
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VISIT REPORT NO. 11 /VR/SZ2-1 OF 2016

REPORT

ON VISITING

GOVERNMENT PRATHYASA BHAVAN FOR WOMEN
RAMAVARMAPURAM, TRISSUR

BY
JACOB PUNNOOSE, SPECIAL RAPPORTEUR,
NATIONAL HUMAN RIGHTS COMMISSION

in accordance with the tour programme approved as per NHRCVRef No
16{4)/2016-Coord Dated: 6.7.2016, | visited the Government Prathyasa Bhavan for
Women at Trissur on the 29" of July 2016.

2. Smt Thahira is the Superintendent of this institution and she was present.

3. This is an institution under the Social Justice Department of the
Government of Kerala. This institution functions in a small campus within a much larger

campus belonging to different institutions under the Social Justice Department. .

4, The admission to the Home is for adult women who suffer from severe
mental retardation. Practically all of them were found abandoned or not cared for by
their families and in many cases the details of the families are not known. Many are also

supposed to belong to other states.

5. The capacity of the Home is 25 persons and at present the inmates
nﬁmber 24, The Home is housed in a Qery good government building which is very
convenient and has been recently constructed. The premises were originally used for
Differently abled girl children but subsequently it became home for mentally challenged
adult women. There is a Managing Committee under the District Collector which

exercises general supervision over the institution.




6. The staff strength sanctioned by Government for this institution is 1

Superihtendent‘, 2 ayahs, 1 care provider and 1 cook. In addition, the Kerala State Social

* Security Mission has attached 2 Multi Task Care providers. Considering the strength of

~the inmates, the number of staff sanctioned appears satisfactory.

7. The inrhates are taken into the Home by the Social Justice Department

either on the strength of the medical certificate or by transfer from some other facility

 under the Social Justice Department. The patients are permanently dépehdeht on the

institution and generally do not leave after their admission here.

8. The health condition, both physaical and mental, is checked up every week.
The food intake is regulated keeping nutritional requirements in view. Government
allocates Rs 2000 per month for food and Rs 2000 per month for medicines. In medical
emergencies taxis or autos'are hired for transportation to hospital. There is part time
medical assistance available twice a month, Mental Hospital also gives medical assistance

whenever needed.

9, The premises, the dormitories, the entrance, the common area, the

functional areas, the dining room, the kitchen, the surroundings etc are kept very clean.

‘The interest taken by the staff in this regard is appreciated.

10. During the individual interaction with the inmates, | found that them clean

and well-groomed.

11. The standard of cooking, dining and residential facilities seem to be prima

facie satisfactory. I find that the persons posted are taking reasonably good care of the

inmates and that the arrangements made by the State Government are reascnably

satisfactory.

12. However, in order to further improve matters and to remedy existing

deficiencies, | am to make the foﬂox&ing suggestions for the consideration of the Hon’ble

Commission and appropriate directions to the concerned as may be deemed necessary:

A, An excellent building has been constructed for this institution and has
been in full use for more than a year. But it is noticed that the Kerala

Water Authority has not so far given a water connection to the




premises. Water is being brought to the place by water tankers from

the Corporation. Considering the special condition of the inmates, this

‘should have been treated as a priority connection. The Hon

Commission may consider and direct the Government of Kerala to
look into the matter urgently and ensure a solution.

There is also a proposal to dig a borewell at the premises. This can also
help in lessening the water shortage. Hon Commission may consider
and direct the Government of Kerala to expedite action on this also.

{ could not notice sufficient precautionary arrangements with regard to
fire hazards. Steps to improve fire security have to be taken. Hon
Commission may consider and direct the Government of Kerala to
expedite action on this in this institution as well as in other similar
institutions.

For sOme time a horticultural project aiming at self sufficiency in

vegetables and horticultural products had been under way in the

institution. Recently due to various circumstances, the enthusiasm for

this has waﬁed. Hon Commission may consider and direct the
Government off Kerala to give instructions to the concerned to
ensure that such projects are encouraged and promoted in all
institutions like these.

The inmates here must have been originally belonging to some family.
Occasionally it can even happen that, due to the difficulty in providing
care for such invalids, they are abandoned by the family members like
brothers, sisters etc. At the same time the inmates here may have
rights over parental properties and income from them. it is understood
that there are provisions of law as well specified procedure as per
which the District Collector can take over and administer such

properties and use the income for the benefit of the incapacitated

persons. The Hon Commission may consider this aspect and may

direct the State Government to consider such an initiative in respect

of all such institutions in which differently abled are given up by



family members for institutional care without financial support from

the family.

| found that the Managing Committee of this institution used to meet
regularly and was i.ntimatéiy involved in the fun;tiohing ofv this
institution. However, possibly due to the busy and erﬁergent schedules
of the high fanking officials who constitute the Managing Committee,
meetings have not been regular. If the Minutes book is to be believed,
the last Managing Committee meeting was on the 8" of August 2015,
That was neériy one year back. It is important that such Committees
meet regularly and consider various activities of the institution and
think of ways and means by which better care can be provided to the
unfortunate inmates. The Hon Commission may consider and direct
that the Government may instruct the concerned to ensure that the

Managing Committees of this and similar other institutions meet

frequently and take proactive decisions for the bettering the care

given to the Differently Abled.

JACOB PUNNOGSE 1PS{RET
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To US-C <covdnhrc@nic.in>
Subject Fwd: SZ 1 REPORT ON VISIT TO CENTRAL PRISON TRISSUR
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--------- Original Message --------

From: Jacob Punnoose <jacobpunnoose@gmail.com>

Date: Sep 11, 2016 2:06:53 PM

Subject: SZ 1 REPORT ON VISIT TO CENTRAL PRISON TRISSUR
To: sgnhrc@nic.in, "JS (T&R) NHRC" <jst.nhrc@nic.in>

To

' A t
Secretary General, | - W
National Human Rights Commission - |

- Manav Adhikar Bhavan, \
Block - C, GPO Complex, INA, | (o &, N
" New Delhi -110023 — |

Sir, : D 2 U)") U A\
Sub: Government Central Prison, Trissur - VISIT REPORT NO. 12 J/VR/SZ-1 OF

2016 - Submitted - reg.

In accordance with the tour programme approved as per NHRC Ref No. 16(4)/2016-

780K

Coord Dated: 6.7.2016, I visited the Government Central Prison at Trissur on the 28th of July

2016.
The report on the visit is submitted herewith for favour of consideration by the Hon Commission.
o Thanking you,
4 \3% Yours faithfully,
i\ Jacob Punnoose, IPS (Retd)
N Special Rapporteur, South Zone -1

Copy to : Shr| Jaideep Singh Kochher, Joint Secretary (Training & Research) for
information and necessary action with a copy of the report

J.S. Kochher

Joint Secretary (Trg & Research)
National Human Rights Commission
Manav Adhikar Bhawan,
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.Govemment of Kerala to have hcs case exammed on merlts and ta‘ke an appropr|ate~

| easuon (SUGGESTION 15)
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